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RAJYA SABHA 

Friday,  the  14t/i  March,  1986/23 
Phalguna, 1907  (Saka) 

The House met at eleven of the clock, Mr. 
Chairman in the Chair. 

OBITUARY REFERENCE 

MR. CHAIRMAN: Before we take up 
today's agenda, I refer with profound sorrow 
to the passing away of Shri K. K. Shah, a 
former Member and distinguished Leader of 
the House. 

Shri K. K. Shah was born at Gore- 
gaon in District Kolaba of Maharash 
tra in October, 1908 and had his edu 
cation at Gujarat College and New 
Poona College. Shri Shah started his 
career as a teacher in a Bombay High 
School and later on entered the legel 
profession and became a leading ad 
vocate of Bombay. Shri Shah took ac 
tive part in the national movement in 
1930 and was under detention in 1932. 
He was again arrested and detained 
in 1942 for participating in the Quit 
India Movement. Shri Shah was ins 
trumental in the merger of the Prince 
ly State of Baroda with the erstwhile 
Bombay Presidency. He was elected 
to the Bombay Legislative Assembly 
in 1952 and was elected to the Rajya 
Sabha first in April 1960 and re- 
Tected in 1966. Shri Shah was induct- 
ato the Union Cabinet in 1967 and 
held several portfolios with distinc 
tion. Shri Shah became Leader of this 
House in November 1969 and on his 
assuming the office of the Governor 
of Tamil Nadu in 197±. Shri Shah re 
signed his seat in tb<s. House in May 
1971. Actived lively ShriShah won •,: aud 
affection of all sections  of the    louse.We 
deeply mourn the passing awayso  rise in  
their places ana  silence 

as a mark of respect to the memory of the 
departed. 

[Hon. Members then stood in silence for one 
minute.] 

MR. CHAIRMAN: Secretary-General will 
convey to the members of the bereaved 
family our sense of profound sorrow  and  
deep  sympathy. 
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SHRI GHULAM RASOOL MATTO: Sir. 
is the scheme that the Minister announced 
extendable to backward States like Jammu 
and Kashmir and north-eastern States and- if 
so, have the State Governments been 
informed about it and has response came from 
them? 

MR. CHAIRMAN: Does it apply to 
backward States like Jammu and Kashmir and 
north-eastern States and, 

MR. CHAIRMAN: Next question. 

Stoppage of production in the Bharat 
Refractories  Limited 

*282. DR. BAPU KALDATE: Will the 
Minister of STEEL AND MINES be pleased 
to state: 

(a) whether it is a fact that production 
has recently been stopped in the  Bharat   
Refractories Limited; 

(b) if so what are the reasons therefor;  
and 

(c) whether some units of Bharat 
Refractories Limited have been transferred to 
the head office? 

THE MINISTER OF STEEL AND MINES 
(SHRI K. C. PANT): (a) No, Sir. 

(b)   Does not arise. 

(c) The administriative control of the 
Nongstoin Sillimanite Mines located in 
Meghalaya has been transferred to the Head 
Office since September, 1984, for effective 
control and better utilisation of  sillimanite. 

 

 

if so, have the States been intimated about 
this scheme? 

MR.      CHAIRMAN:      Two   minutes 
over. 


